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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL IIYDERABABAD aENois HYDERAI3AD 

/ 	 7 

Datep :28th November 1990. ' 

t3etweens - 

V.P.Dimpri 7 
P.Lsharmat 
T.G.Rao / 	 ....Applicants. 

V e r s u s. 

The Director, National Geophysical Research Institute, 
( Counsil of scientific and 2mag6mh IndustrialResearch) 
Uppal Road, Hyderabad 500 0076-' 

The thairman, Quarters Allottiflent 0Dmmitpe, 
National Geophysical ResearchInstitute, 
( Gounsil of Scientific and Indu9.trial ResearOh) / 
Uppal Load, Hydcrabad-500 007. 

0.P.Pandey, son of not known, aged not known, 
occupation : Sceintist Grade-C, National Geophysical 
Research Institut earchInstiitute( Counsil of scientific and Industrial 
Research) Uppal road, Hyderabad tOO 007. / 

4 • D. Sankar, son of not known, occupation: Sceintist Grade-CO 
office of the National Geophysical Research Institute, 
( counsil of Scientific and Industrial Research) UppäJ Poad, 
Hyderabad - 500 007. 

.. . . rbrpondents 

Counsel for the Appicaflt; Mr.M. Rama o, Advocate* 

counsel for Apppondents : Mr. thennabasappa Dosai SC for 
C.5.I.R. 	I 

C0RtM: 
THE HONOURIL3LE MR. D. 313KM RAOt M1MBER ( JUDL). 

P 	
Tte Tribunal made the following:' 

Admit, post main original Applicatioà bdlftftnn 24-12-1991 
b&fcntt.t ao47at. In so far as interim orders are concerned I 
see no reasons to grant interim stay of illottment of quarte, 
as it is represented by Sri. Dasai that R-3 and R4 are consi41 
for allotment in view of interim orders of the Tribunal in 	/ 

495/90. However it is ordered that any allotment made wi/ 
,be subject to the result of the present application. 
/Post the 0.A and OA.495 of 1990 on 24-12-19 

--TiPU~— ­REG S. 
L-) 

( Jud?kj437 

TO. 
The Director, NGRI, (CSIR), Uppal Load, Hyderabad 5000 
The thairnan, Quaers Allotment Committee, NORI (CSIR)J 
Hyderabad -500 007. 
Mr. O.P.Pandcy, Sceintist Grade-C, NCRI ( CSIR),Uppai. R 

'F- 
 

Mr, I). Sarkar, Sceintist Grade-C, NGRI ( CSIR), Uppal lb 
¶>. O copy to Mr. M.Rana o,vocate,H.No.3-4835/2, 

'ar3catDura, Hyderabad. 
- 	copy to Mr. C.B. Desai, SC for C3IR.CTlH7deraba1 

7. 	Ow-spare copy. 	
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CHECKED BY 	APPROVED BY 
TYPED BY 	 CUIVARED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUJ AL 
HYDERAEkñ BENCH ATHYDERD. 

AND 

THE HONaIBLE MR.D.SURYA MO : M(J) 
AND 

AND 

MR .R . BALASUBRAMANIANLM(A7 

1TEg 2-4Q- 

ORDER / JUWENE NT : 

H 

MA. /R.A./C.MNO. 

in 

T.A--rao. 	 W-.F4No. 

O.A.No.  

Admitted and Interim threctjons 
- 	issued. 

All owed-r 

Dismjj for dcfault. 

Djsmisd as withdrawn, 

Dismjse.e3. 

Di sp 

M.A. Orelexe  

No 

PESPkJCH 

RABAD BENCU; 




